No.D-26015/1/2009-Admn.II (LD)

Government of India

Ministry of Law and Justice

Legislative Department

……..

Shastri Bhavan, New Delhi

Dated  .2.2010

To 


M/S Jeena Tours & Travels, 


3526, Dariba Pan Paharganj,


New Delhi-110055.

Subject: Quotation for providing DLY Taxies (AC/Non AC).

                                                 ……..

Sir,


I am directed to refer to this Department’s tender notice dated 28.10.2009 and quotation dated 25.11.2009 & letter dated 7.1.2010 received from your firm on the above mentioned subject and to say that the competent authority in this Department has approved the proposal for hiring of Taxies from your firm on the following rates:- 

	Sl No.
	Description 
	Jeena Tours & Travels 

	1
	120 KM &12 Hours AC  Indica
	Rs.1000/-

	2
	100 KM & 10 Hours AC

Indica
	Rs.900/-

	3
	120 KM & 12 Hours Non AC
	Rs.875/-

	4
	100 KM & 10 Hours Non AC 
	Rs.775/-

	5
	Extra KM AC per hour
	Rs.6.50/-

	6
	Extra KM Non AC per hour
	Rs.6.00/-

	7
	Extra charge per hour
	Rs.22/-

	8
	Note
	After 11.00 PM extra charges at the rate of Rs.100/- per hour.


The above mentioned rates will be valid for a period of one year w.e.f. 13.1.2010.  

Yours faithfully, 

(Bijender Singh)

Under Secretary to the Govt. of India

Tel. No.23384603
